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The MInister Of Industrial Develop-
uleDi and Company AJtail'5 (Shrl 1'. 
A. Ahmed): (a) There is only one 
\tnit in the public sector which ha! 
been licensed to manufacture lJpthal-
mic Class. 

(b) The licensed capacity is 300 
tonnelS per annum. The unit i~ ~ to 
go into production. 

(c) There is no indigenoWt produc-
tion of this item at present nnt: the 
EI,tire requirements are being import-
,efl. 

(d) The unit is likely to go into 
trial production in October, 1967 and 
is expected to take care of the entire 
dEmand of the country when in full 
r 'oduction. 
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Trade DelegatioJl from Afl'baDlstau 

8932. Shri Ram Kishan Gupta: 
Sbri Bishwanath Roy: 
Shri Marandl: 
Sbri Virendrakumar Shah: 
Shri Hem Raj: 
Shri Raghuvir Singh Shastri: 
Shri IL  IL Sblg'h Deo: 
Shri D. N. Deb: 
Shrl D. AlDat: 
Shri G. C. Naik: 
SbrI Bhopndra .Jba: 

Will the Minister of Commerce be 
pleased to refer to the reply rlvell to 
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~  Question No. 7126 on the 
28th July, 1967 and state:: 

(&) whether the trade talks with 
the Delegation that came from Afgha-
nistan have been concluded; 

(b) if so, the specific ~ dis-
s~  with the Delegationj 

(c) the agreement or arrangement, 
if any, finalised with the Delegationj 
and 

(d) the trade prospects between 
J ndia and Afghanistan for the next 
cruuing year in the light ot the ctis-
cussions with th!! Delegation? 

The Minister ~ Cllmmcl'tP (Shri 
Dine.-h Singh): (n) The talks with 
the Trade Delegat.ion from Afghanis-
tan in connection with the eXiension 
Df the Indo-Afghan Trude Arrange-
ment beyond July 31, !957, ure stili 
in progress. 

(b) to (d). Do not l~  

Problem of Cotton Mill Industry 

8933. Shri l ll ~ Shkh: 
Wit! the Mini.teT of Commerce be 

plC':l'ed to state: 

(a) whether Government's aiten-
·t ion has been drawn to a pamphlet 
issued by the Indian Cotton Mills' 
Federation entitled, 'Prob!eIM of Cot-
ton Mill Industry'j 

(b) if so. whether Government have 
given any consideration t'l the various 
problems. enumerated in the said 
pamphlet; and 

(e) the decision taken by Govern-
mf'nt, if any to help ;olvp. those prr,h-
terns? 

The Minls&er of Commeree « Shrl 
DlDesh Singh): (a) Yes, Sir. 

(b) and (c). The cotton policy ior 
1967 -68 has already been announced. 
1t ill not possible, at this stage, to 
withdraw the control on production 
and prices Of cloth and It is consider-
I'd (hat periodic review of lhro various 

control measures should be ccntinued. 
No relief in excise duty is considered 
necessary. As regards other matters 
referred to in the pamphlet, the,' are 
under active consideration of Goftrn-
ment. 

Machine Tools Offered by U.S.A. fer 
Small Scale Industries 

• 8934. Shrl C. Chlttybabu: Will the 
Minister of Industrial Developmeat 
and Company Affairs l)e vleased to 
state: 

(a) the value of '."ois gifted by 
U.S.A. up-h-datc' ",,·.he dcniopment 
of small scale i s i ~  

(b) whcther the said tools have 
been utilised and to what extent they 
have really served the obiect; 

(c) the amount paid for the pro-
curement of these machines; and 

(d) where all these machines ha-ve 
been kept7 

The Minister of Industrial Dnel •• -
ment and Company Analn (Shri f:. 
A. Ahmed): (a) to (d). The informa-
tion is being collected and will be laid 
"n the Table Of the House. 

National Small IndDStri4!s CorporatloB 

8935. Shri C. Chlttybabu: Will the 
Minister of industrial DenlClpDUlllt 
aad Company Affairs bf' pleasro to 
state: 

(a) the number of production-cum-
training centres openerl thrcughout 
India under the National Sm3ll Indus-
tries Corporation; 

(b) the basis of selection o! sites 
for utilising these facilities; 

(c) whether it was Dotifled to all 
State Governments; and 

(d) if not, the reasom thercfor? 




